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SHRI KANAKAMEDALA RAVINDRA KUMAR (Andhra Pradesh): Sir, | also associate
myself with the matter raised by the hon. Member.

SHRI SANDOSH KUMAR P. (Kerala): Sir, | also associate myself with the matter
raised by the hon. Member.

DR. V. SIVADASAN (Kerala): Sir, | also associate myself with the issue raised by the
hon. Member.

DR. KANIMOZHI NVN SOMU (Tamil Nadu): Sir, | also associate myself with the issue
raised by the hon. Member.

SHRI M. MOHAMED ABDULLA (Tamil Nadu): Sir, | also associate myself with the
issue raised by the hon. Member.

Need to provide support to the farmers who are custodians of traditional
seed varieties in India

SHRI ANEEL PRASAD HEGDE (Bihar): Thank you, Mr. Deputy Chairman, Sir, for
giving me time to speak on this very important issue pertaining to farmers who are
custodians of traditional seed varieties.

Sir, India had rich agro diversity. Scientist, Dr. Richharia, had documented
thousands of valuable paddy varieties which were evolved and selected by our
ancestral farmers. Though Green Revolution paradigm eroded this rich agro diversity
wealth, yet our farmers continued to conserve some of them in their farms. Despite
great logistical and financial hardships, these farmers are conserving thousands of
varieties of different crops. Some of them have been recognized with Genome
Saviour Award, which is a welcome recognition for their contribution. We also need
to remember the role of women farmers.

Sir, the Government needs to identify and support such seed savers and train
them for maintaining genetic purity of seeds’ characterization and cataloguing under a
scheme, providing infrastructure facilities and stipends. Surely, the Government will
agree with me that des/ seed varieties and the farmers who conserve them need
support so that it can then become a basis for spread of organic and natural farming.

Late Shri George Fernandes, who led an aggressive campaign against signing
of GATT and WTO Treaty, is an inspiration for me. | am proud that in 2009, when
regulator, GEAC, approved BT Brinjal, it was again my party leader, Shri Nitish
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Kumar, who opposed this. The then Environment Minister, Shri Jairam Ramesh,
ordered a moratorium on GM crops in 2010, which continued till the present
Government approved GM Mustard last year.

In seeds, having natural and organic farming, | have got trained people, like Dr.
Debal Deb, who has conserved 1,400 paddy varities, agriculturist Shri Subhash
Palekar who makes jeevamrita out of desi cow’s dung, and also the Millet Man of
India, Dr. Khader Vali. All of these great personalities advocate des/ seeds. Two of
them are the recipients of Padma Award by the present Government. Each of them
believes that there cannot be organic or natural farming without des/ seeds, definitely
not GM crops.

Thank you very much.

DR. SASMIT PATRA (Odisha): Sir, | associate myself with the matter raised by the
hon. Member.

SHRIMATI VANDANA CHAVAN (Maharashtra): Sir, | also associate myself with the
matter raised by the hon. Member.

DR. JOHN BRITTAS (Kerala): Sir, | also associate myself with the matter raised by
the hon. Member.

DR. FAUZIA KHAN (Maharashtra): Sir, | also associate myself with the matter raised
by the hon. Member.

SHRIMATI JEBI MATHER HISHAM (Kerala): Sir, | also associate myself with the
matter raised by the hon. Member.

SHRI JOSE K. MANI (Kerala): Sir, | also associate myself with the matter raised by
the hon. Member.

SHRI KANAKAMEDALA RAVINDRA KUMAR (Andhra Pradesh): Sir, | also associate
myself with the matter raised by the hon. Member.

SHRI ABIR RANJAN BISWAS (West Bengal): Sir, | also associate myself with the
matter raised by the hon. Member.
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SHRI SANDOSH KUMAR P. (Kerala): Sir, | also associate myself with the matter
raised by the hon. Member.

DR. SANTANU SEN (West Bengal): Sir, | also associate myself with the matter raised
by the hon. Member.

DR. V. SIVADASAN (Kerala): Sir, | also associate myself with the issue raised by the
hon. Member.

Increasing incidents of Acid Attacks in the country

ST i ATEa (STR US) : AT SUFHMRT ST, 3179 VRIS 3rcd Yifedl ol
o & Hag H I i BT aER X1, 39F oy § vl g=yare <l g1 ga
ASfpal 3R AfZeall UR YRTS gHeA AHBICIT AR TS § Uh 984 HR e
&1 fwy &1 g8 U U1 fAw &, St Afgalrei & ga 9 difsd 2 3R #R fog 9g4a &
AR YAl Bl I IR RBIS R 6 AR, WR H fUwel g auf H 1,500
URAS 9l §U &1 S99 T8 3TURTY ¥ 99 Al ARIR®E, AFRI®, AFINS IR 3fH
HfSTSIl A I GIfed &1 d TSI HSHTd, Dot 3R FATS A AT BT W HHAT
B &1 J 9T AT SRaoTe, BT eIl ddb gga & oy Wi §ed 3 I3 B
Dy AlZATY U et AR &I P DHIRUT BTH HR 3R TSI HHAT H 4T
A Bl gl &1 H TRPR A VTS 84l Dl b AR TURTEAT Bl SIS PRA P
oy I&pTe IR AT FHeH IBM AR FTSihal Td Afgarsli & s T iR
BT Y& B Bl 3MUE Bl gl § I8 Al e &_adl g b IR Bl I8
gfead w1 @z & difsdl o1 qaia garmas fel, Ju fRfeear Sy &1,
ITD! DI FETIAT W UL HIRT MY, Il RIE, It fdepTd Td RISHIR b
T SqaR Al el 3R |1 &1, Id] qriore e Al fell s9d 91 81, 84
AT gEeTd & g 9l 1T I T PR

§ WRPHR 9§ I8 A e Al g & To9 sqall & dHo W AR smanT #f
22691 RUIC Ud Ieddd <A1 b (GRMHG eI Bl 91 Tehlel YHTd I R HRA1 9118,
SEUCIC]

DR. JOHN BRITTAS (Kerala): Sir, | associate myself with the Zero Hour Mention
raised by the hon. Member.

SHRI DEEPAK PRAKASH (Jharkhand): Sir, | also associate myself with the Zero
Hour Mention raised by the hon. Member.
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